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Inappropriate air fare being charged on Delhi-Dharmashala sector
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Denial of rice allocation to Kerala for testival season

SHRIP. RAJEEVE (Kerala): Sir, | would like to draw the attention of the House to the step-
motherly approach of the Central Government to the State of Kerala and the attack of the Central
Government to dismantle the Public Distribution System. The Government of Kerala has
submitted a memorandum for the allocation of rice under the special quota for Onam festival
season. As all of us are aware, Onam is a national festival for Malayalees and the State
Government has taken steps to control the price during the festival season. But the approach of
the Central Government is totally negative. The Government of India denied the additional
allocation beyond the present level of APL allocations. The letter from the Ministry of Consumer
Affairs, Food and Public Distribution stated that additional allocation beyond the present level of
APL allocation to the State can be made at MSP based issue price of Rs. 10,800 per tonne for
wheat and at applicable economic cost for rice. Hence the request for additional allocation of
rice and wheat to Kerala on account of Onam festival requirement can be made only at the above
price and not at the APL price. This is the letter from the Central Government. Then they can

purchase it from FCI godowns at the economic cost of rice, which means Rs. 17.80 per kilogram
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